"CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

No. M, A, 271 ‘of 1997
, (0.A.538 .of 1997)

Dgt, of Ord.r ¢ 10.9.1997

Present 3| Hon'ble Mr.Justice AnK.Chatterjees .Vice-Chairman.
' Hon'ble Mr.M.S.fukhsrjcer Administrative Member.

! |
| DR.(MRS,)}GGPA GHOSH
.v“.Jﬂ. ‘

BANDITA- DAS
UNION @ If‘dDIA & ms.

i

For the applicent : M .Samir shoshy coungel. *

For the respondent: o , '
(spplicent| in the O,A .) Mr.RiKsChakraborty Thakurs counsel.,

For the uO1l : fMrs.Uma BHietticharyas counsel. .

A.K.Chatterjeess V,C.

One o:s(nrs.) Gopa Ghosh iag filed this M.A, gaeking to

\ be :lmpleaderd @s & party respondent :nd contends that she ig a . ‘ _“)

o necessary partys ag the pestitiorer f the 0.A. Bandita Dasg

wants promation to the post of Sr.as ‘dentific Officer superseding.

the claim of the present potiticn@r who claims to be senior

to the said Bandita Das.

2, Hear:ing the ld.counsel f‘er 211 the partieg and perusing

- the applicatiom we considar ths presant petitionar to be a

. necassary party and direct that ghe oe added ag a party
respondent to the 0,A, In the circumstanceso we allow a1l the

fon phk s Attt Lo
rsspondenta to File a reply a laast @ wesk before tha naxt

C/\

3. MeRe  is thug disposed of ,. N <@+ //*"/a b wite -
. ,’ﬁ,, Zin/’% (e —-

4. O.A./be listed for hearing re;atding admisgion on

16.2.1998. L o — . R s o IR ., | %%
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